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DATED THIS| THE 21ST DAY OF 1

HTon'ble Mr,Justice }:.k Juttaswaiiy

Mon'ble 1/r.P.Srinivasan,
|

\
APPLICATIONS- NUN

MINISTRATIVE TRIBUMNAL: BANGALORE

VIARCH 1987.

A +« Vice-Chairman,

A

it

- 1
na

Lienther{A).

IMERS 1905 TO 1913, 1n7ﬁ TD 1985 OF 1985
|
13, 14, 2], 22, 23 AND 19517.
|
. Smt. 2.A.Shashikala, |
Vife of Srikantha .‘sabu‘,

Aged about 24 years,
Central Telegraph Offige,

Indian Posts and Telegraphs Departizent,

Bangalore-550 001, | .. Applicant in A.1905/1284.
|
2. B.%.Radha, ‘
Daughter of Xrishna Raop,
Agzed about 26 years, |
Central Telegraph Office, _
Indian Posts and Telegraphs NDepartment,
Pangalore-560 001, \ .. Applicant in A.1096/1985.
|
3. Smt. N.Manorama, ‘
/fo B.Venkataraju, |
ged about 26 years, |
Central Telegraph "‘{fic:fi‘
Indian Posts and Telumy: Department,
Dangalore-l. | Vi

|
4, Smt. D.L.Padniaj

adiiaja, \
D/o Lakshminarayana Rao,
Aged about 25 vears, ‘
Central Teleg I"llﬂ "ffmﬂ'

Indian Posts and 1\,1:“&1
Nangalore-1

Smt. Rukininiamma, l‘
D/o M.Ramaiah, |
Aged about 25 ye ’H“o, \
Central Telegranh Cffice,|
Indian Posts and Tu,l\,bra),hs
Pangalore-L l‘
Sri Mohammed Yaccob,

S/o Abdul Rahman, ‘|
Aged about 25 years, \
central Telegraph Ofice, |
Indian Posts and Telegraphs
BDangalore-L. |‘

Departr

Applicant in A.1907/1886.,

HV‘ Te .i.' art: ‘_«,I‘IZ

Applicant in A.1208/1985,

™

Liepartiient,

- Applicant in A.1909/1

n
984,

ient,
. Applicant in A.No.1910/19386,

o L
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10.5

aint.

1l

13,

14,

15,

Sri
. 8/0 H.Swamirayachar,

H.Sridhar, ‘
Aged about 26 years,
Central Telegraph Office,
Indian Posts and Telegraphs
Bangalore-1. |

Smt. S.Vedavathi, |
D/o R.Sankarappa,

Aged about 28 years,
Central Telegraph Office,
Indian Posts and Telegraphs
Bangalore-l.

Smt. Padmavathi, ‘
Wife of R.Prakash,

Aged about 25 years, ‘
Central Telegraph r"ffice,J
Indian Posts and Telegraphs
Pangalore-l. |
B.P.Usha, |
VW/o of Y.V.Harish,

Aged about 24 years, ‘
Central Telegraph Office,
Indian Posts and TelegrapLs
Pangalore-l. |

Sri T.X.Ilanjunath, |
€/o late T.Xrishna Shastr
’
Aged about 24 years,
Central Telegraph Office,
Indian Posts and Telegraphs
2 by
Bangalore-1 ‘

Sujatha MN,Nazare, |
D/o MN.B.Nazare,

Aged about 28 years,
Centra] Telegraph Office,
Indian Posts and Telegraplhs
Bangalore-l.

K.v.Prabhu, ‘
S/o ,P.Venkatachalaiah,
Aged about 27 years,
Central Telegraph Office,
Indian Posts and Telegraphs
Dangalore-l.

Smt. Shanthi,
W/o Gangadharaiah, |
Aged about 24 years,
Central Telegraph “ffice,
Indian Posts and Te]egraﬁhs
Dangalore-l. ‘

Siat. Bhagyalakshini,
W/o B.X.Krishnamurthy, ‘
Aged about 24 years, ‘
Central Telegraph Office,
Indian Posts and Teiegra";%hs
Bangalore-l. ‘

Departinent,

Departiment,

w

Departinent,

C

oe

ment,

Department,

. Applicant

Departinent,

.. Applicant

Department,

. Applicant

Department,

.. Applicant

Department,

.. Applicant

Applicant

Applicant in A.No.1911/1925.

Applicant in ANo.1912/1235,

Applicant in A.No.1913/1936.

A.N0.1973/1936,

in

A.N0.1974/1986.

in

A.No.1975/1986.

in

A.No.1976/1986.

in

in

A.No.1977/1985.

in A.No.1978/1935.
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25. Smt. C.Vijayalakshmi, |

Aged about 22 years, |
D/o T.S.Chandrashek ar, |
Central 1eleg1awh Office,

Indian Posts and Telwmphs Department,

Rangalore-l. ‘ .. Applicant in A.No.21/1987.
|

\
D/o Muddaiah,Aged aboutl 25 years,

Central Telegraph Office,
Indian Posts and Telegraphs Departiuent,
Tangalore-] I‘ .. Applicant in A.lMNo.22/1957
27. Smt. Geetha Baij, l‘
Aged about 28 years, |
Central Telegraph Cffice, |
Indian Posts and Te]egrap}-‘Hs Department
Pangalore-1. |
28, T.R.Mohan Kumar, ‘
Aged about 25 years, l‘
S/o IT.K.Rathnam Setty, |
Central Telegraph Office, |
Indian Posts and Telegraph? Departiient,
Bangalore-l. | . Applicant in A.MNo.52/1987.
\
(Py ﬁr.f,?.i‘%.{‘Jagaraja,.«-ﬁdvocate.)
|

| Ve
1l The Chief Superintendent, |

Central Telegraph Office, |
Nangalore-1. -

26. Smt. M.Ratna,

.. Applicant in A.No0.22/1987.

2. The General lManager, ‘I
Telecoin,{arnataka Circle, |
Bangalore-9. | .. Commnion Respondents 1 and 2

in all the Applications.
|

3. Smt. Sudha Badgeri,

Telegraphist, |

Central Telegraph Office, |

Indian Posts and Telegraphs 'ﬂepartn‘:ent,
Bangalore-l.

4. Smt, K.N.]Jyothi, "
Telegraphist, |
Central Telegraph Office,
Indian Posts and Telegraphs Department,
Pangalore-l. |

5. Smt. K.Bharathi, |
Telegraphist, \

Central Telegraph Office, '

Indian Posts and Telegraphs Tepartiient
Tangalore-l. \

mt. M.Gavithri, \
Telegraphist, l‘
Central "“a,le'fraph Dffice,

|
Indian Posts and Telegraphs Departinent

Pangalore-l. "
|
\
|



7. Simt. K.Shakuntala,
Telegraphist,
entral Tele*raph Office,

Indlan Posts and Telegraphs Departient,

Dangalore-l.

2. Smt.M.R.Bharathi,
Telegraphist,
Central Telegraph Office,
Indian Posts and Telegraphs Departiient,
Dangalroe-l.
9. C.V.Mahadevaswainy,

Telegraphist,

Central Telegraph Qffice,
Indian Posts and Telegraph
Bangalore-l.

10. Smt.V.Geetha,
Telegraphist,
Central Telegraph Dffice,

IndianPosts and Telegraphs
Pangalore-l.

Il. Smt. T.V.Nagarathanabai,
Telegraphist,

Central Telegraph Qffice,
Indian Posts and Telegraph
Bangalore-l.

12. ¥.H.Jagannatha,
Central Telegraph Office,
Pangalore-l. J

w

Departinent,

Departient,

s Tlepartrient,
. 5LMos. 3 to Il are Respondents
3 to Il in A.Nos.1905 to 1913/1986.

. Respondent-3 in A No.1973 to 1285/19386.

(Py Sri MVasudeva Rao,ACGSC)

These applications comin
made the following:

As the questions that

are cominion, we propose to d

2. On different dates,

to notice, the applicants wer

or Reserved Trained Pool T

and conditions set ocut in the
to each of them, one of th

considered for appointiaent a

2 on for hearing this day, Vice-Chairman

ODORDER

|arise for determination in thess cases
ispose of theimr by a common order.

the details of which are not necessary

e appointed as '

Short Duty Telegraphists
elegraphists (Reservists)' on the terms
respective orders of appointrients issued

e being that his or her case will be

s regular Telegraphists (Regular) as and

when vacancies occur in the departinent. DBut, notwithstanding the

same,for various reasons tha

t are not also necessary to notice in
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detail, the respondents have not so far appointed‘ the applicants as

egular Telegraphists,

thou;

-
=)

b all of them have rendered serviced

as 'reservists' for more than|three years. In these separate but identi-

cal applications nade

Act,1955 ('the Act'),

uncdler

the a

A

Tection 17 of the Administrative Trihunals

ﬂplicants have sought for a direction to

the respondsnts to appoint the:mn as telegraphists on a regular Dbasis

from the date of their respective initial appointinents as reservists.

3. In their com

aon r

gply, the respondents while detailing the

facts leading to the appointjuents of the applicants, have inter alia

stated that they will be absorbed against regular vacancies in due

coursc.

4, Dre: LLS.Nagaraja, lezrrncd counsel for the applicants contends

that there has been undue alrd unjustified delay in not making regular

appointmients of his clients Tnd’ therefore this Tribunal should direct

the respondents to forthwith

the date of their respective initial oppointiient as reservists

appoint thein on a regular basis from

.

and

in any event with expedition and that till such time the respondents

he restrained froin making  further selections of outsiders to the

cadre of Telegraphists.

5. Sri MJVasudeva

Senior Standing Counsel ap

the assurance held out by

by the applicants.

Rao, learned Additional Central Governiment

pearing for the respondents referring to

S
&

his clients opposes the directions sought

5. In the very appointrjent orders issued to each of the appli-

cants the appointing

1 1

authority hac stated that each of them would

he appointed on a regular

of a vacancy which is reiterated in the reply filed before us. We

will even assuiie that the

Sasis in due course on the occurrance

3 T

respondents are justified in not making

appointiients of the applicapts on a regular basis so far and the

saine cannot be done

in t

he very imniediate future for every one
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of the reasons stated by them. Put, notwithstanding all of thei,

the respondents cannot postpone the sauie for all time to come or

even indefinitely and are bound to do the same with all reasonable

despatch. ‘We need hardly Tay that such a course hesides being in

the interests of the applicants is also in the interests of siooth

™

adiministration. Put, till that| is not done, it is necessary that the

1

respondents should not make fresh selections and appointinents of

outsiders to the cadre. If it is otherwise, grave injustice would he

occasionad to the applicants selected as reservists and have besn

working for more than 2 year}f.

7. In the light of our ahove discussion, we direct the respondents
to absorb the applicants on |a regular basis with all such expedition
as is possible in the circuwmstances of the cases. Dut, till then, the
respondents are also directed not to make f{resh selections and

appointinents of outsiders to the cadre of Telegraphists.

8. Applications are disposed of in the above terms. Put, in

the circumstances of the cases, we direct the parties to hear their
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